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Supreme Court

Balaji Madhukar Konkanwar v. Maharashtra SRTC, (Sanjay Karol and N. Kotiswar Singh, J1J.),
2026 SCC OnLine SC 641

Himakshi v. Rahul Verma, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 642

Nilesh C. Ojha v. High Court of Judicature at Bombay, (Vikram Nath and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 643

Pawan Garg v. SDMC, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 644

State of U.P. v. Ajay Kumar Malik, (Ahsanuddin Amanullah and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 639

V.K. Johnv.S. Mukanchand Bothra, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine
SC 640

Allahabad High Court

Surendra Kumar Sharma v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026
SCC OnLine All 2713

Bombay High Court

Adarsh Vidya Prasarak Sanstha v. Savita Gajanan Fatake, (Amit Borkar, J.), 2026 SCC OnLine
Bom 2593

Airports Authority of India v. Satyavan Vishnu Agate, (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 2585

Alfredo M Cotta & Associates v. Filomena Fernandes, (Amit S. Jamsandekar, J.), 2026 SCC
OnLine Bom 2597

Altisource Business Solutions India (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna,
JJ.), 2025 SCC OnLine Bom 5917

Anil Printers Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6121

Anina Dias v. Beena Sunil Chodankar, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 2596

Archana Textile Corpn. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 6433

Archana Textile Corpn. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 6434

Archroma International (India) (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.),
2025 SCC OnLine Bom 5927

Arihant Fabtech India v. State of Maharashtra, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 6426

Ariisto Shelters (P) Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6133

Arun A. Jain v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
6410

Aruna Chhibber v. Rajnesh Pathak, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 2586
Ascent Ventures v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 2583
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Asset Reconstruction Co. (India) Ltd. v. State of Maharashtra, (G.S. Kulkarni, M.S. Karnik and N.J.
Jamadar, JJ.), 2025 SCC OnLine Bom 6408

Atasha Ashirwad Builders Stg & Anjani Logistics JV v. CST, (Nitin W. Sambre and M.M. Nerlikar,
J1.), 2025 SCC OnLine Bom 6415

Avance Technologies Ltd. v. State of Maharashtra, (Anil H. Laddhad, Prothonotary & Senior
Master), 2025 SCC OnLine Bom 6407

Bank of Baroda v. CST, (ML.S. Karnik and N.R. Borkar, JJ.), 2025 SCC OnLine Bom 6413

Blue Star Ectrusion (P) Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC
OnLine Bom 6127

Bombay Taximens CHS Ltd. v. Pashah Begum Busheri, (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 2584

Brihanmumbai Mahanagarpalika R North Division v. Zamir Abdul Sattar Shaikh, (Amit Borkar, J.),
2026 SCC OnLine Bom 2587

Cholamandalam Investment & Finance Co. Ltd. v. State of Maharashtra, (M.S. Jawalkar and Pravin
S. Patil, JJ.), 2025 SCC OnLine Bom 6425

Deejay Distilleries (P) Ltd. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla,
JJ.), 2025 SCC OnLine Bom 6412

Diageo North America Inc. v. State of Maharashtra, (G.S. Kulkarni and Firdosh P. Pooniwalla, JJ.),
2024 SCC OnLine Bom 6113

Dipak Metal Industries v. Commr. of State Tax, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 5906

Eruda Support Services (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025
SCC OnLine Bom 6432

Evencio Quadros v. Canara Bank, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC
OnLine Bom 2599

Everest Entertainment LLP v. Mahesh Vaman Manjrekar, (Amit S. Jamsandekar, J.), 2025 SCC
OnLine Bom 6436

Evonik India (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2024 SCC OnLine Bom
6105

Faisal Traders v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2024 SCC OnLine Bom
6131

Finorion Pharma India (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra Shantilal Jain, JJ.),
2024 SCC OnLine Bom 6098

Fork Media Group (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6414

Gangadhar v. CST, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC OnLine Bom 6417

GKB Ceramics India (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024
SCC OnLine Bom 6130

GRD Steel Industries (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024
SCC OnLine Bom 6122

Grd Steel Industries (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Shantilal Jain, JJ.),
2024 SCC OnLine Bom 6115
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HAL Offshore Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6129

Hansa City Bus Services (P) Ltd. v. Commr. of State Tax, (Avinash G. Gharote and Abhay J. Mantri,
J1.), 2025 SCC OnLine Bom 6429

Haresh J. Dharmani v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 6421

Hella Infra Market Metal (P) Ltd. v. Pushkaraj Ispat (India) LLP, (Somasekhar Sundaresan, J.),
2026 SCC OnLine Bom 2577

IL & F'S Transportation Networks Ltd. v. State of Maharashtra, (G.S. Kulkarni and Jitendra Jain, JJ.),
2023 SCC OnLine Bom 3355

India Resurgence Arc (P) Ltd. v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.),
2025 SCC OnLine Bom 6409

Integrated Spaces Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6124

Jaguar Land Rover India Ltd. v. CST, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
6423

JSW Steel Ltd. v. Union of India, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC OnLine
Bom 2600

Klay Pictures LLP v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 6431

Komal Fashion v. Atul Ganesh Kulkarni, (Amit Borkar, J.), 2026 SCC OnLine Bom 2595

Kotak Mahindra Bank Ltd. v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025
SCC OnLine Bom 6428

Lavasa Corpn. Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine Bom
6111

Lokrajya Swayam Rojgar Seva Sahakari Sanstha Ltd. v. Shramik Janata Sangh, (Amit Borkar, J.),
2026 SCC OnLine Bom 2592

Maharashtra State Road Development Corpn. Ltd. v. Jai Laxmi Constructions Engineers &
Contractors, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom 2578

Maharashtra Steel v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6126

Maharashtra Steel v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6103

Mahesh Vitthal Bandekar v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6427

Manoj Gajanan Anaspure v. State of Maharashtra, (Somasekhar Sundaresan, J.), 2026 SCC OnLine
Bom 2589

Master Blenders (P) Ltd. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 6411

Meena v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 2581

Memphis Realtors (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC
OnLine Bom 6420
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Merck KGaA v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
6424

Newlook Constructions (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2024
SCC OnLine Bom 6100

Nikhil Telecom v. Commr. (CGST), (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC OnLine
Bom 6422

Nikhilesh Keshrichand Jhaveri v. Johnson Dye Works (P) Ltd., (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 2588

Nitta Gelatin India Ltd. v. Maharashtra Sales Tax Tribunal, (Vinay Joshi and M.S. Jawalkar, 1J.),
2024 SCC OnLine Bom 6116

Novex Enterprises v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 6419

Ombkara Assets Reconstruction (P) Ltd. v. State of Maharashtra, (A.S. Chandurkar and Rajesh S.
Patil, J1.), 2024 SCC OnLine Bom 6101

Ombkara Assets Reconstruction (P) Ltd. v. State of Mharashtra, (B.P. Colabawalla and Somasekhar
Sundaresan, JJ.), 2023 SCC OnLine Bom 3356

PMJ Gems & Jewellers (P) Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC
OnLine Bom 6132

Priyanka Motors v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 6430

Pt. Obm Drilchem v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine Bom
6118

Raghunath v. Lokjagruti Shikshan Mandal, (Amit Borkar, J.), 2026 SCC OnLine Bom 2591

Rahul Devanand Shet v. State of Goa, (Valmiki Menezes and Amit S. Jamsandekar, JJ.), 2026 SCC
OnLine Bom 2598

Rajiv Suryakant Mehta v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 2594

Ranjana Isharani v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6117

Revolution Apparels v. CST, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 6104

Romesh Satyanarayan Sharma v. Swaran Singh Chawla, (Farhan P. Dubash, J.), 2026 SCC OnLine
Bom 2576

S.D. Corpn. (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6123

S.D. Corpn. (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6125

Sagar Enterprises v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 6120

Sahyadri Hospital (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC
OnLine Bom 6119

SBI v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC OnLine Bom
6114

Schindler India (P) Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC
OnLine Bom 6108
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Shivaji v. State of Maharashtra, (Kishore C. Sant and Sushil M. Ghodeswar, 1J.), 2026 SCC OnLine
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Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Third Amendment)
Rules, 2026 [Preamble]

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment)
Rules, 2026 [Rule 1. Short title and commencement]

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment)
Rules, 2026 [Rule 2]

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment)
Rules, 2026 [Rule 3]
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[Preamble]
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Ministry of Commerce and Industry [Notification No. 66/2025-26]
Ministry of Commerce and Industry [Notification No. 6/2026-27]
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